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 Pending, Cases of Lawlessness 

*745. SHRI J. I'. YADAV : Will the Minister of 
HOME AFFAIRS he pleased to   state : 

(a) the number of cases of theft, dacoity, murder, 
rape and rioting which an- pending in the different 
Courts as on "1-7-1973 in the States under 
President's rule and in  Union   territories;  and 

(I)) the number of cases which are under police 
investigations and the number of under   trial   
prisoners?] 

 

tjTHE MINISTER OF STATE IN THE 
MINISTRY  OF   HOME  AFFAIRS     (SHRI 
K. C. R A N I )  : (a) and (b) The required 
information is being obtained from the concerned 
authorities and will be laid on Table of the Rajya 
Sabha on receipt.] 
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Indira Brigade 
•746. OR. ft. MATHEW KURIAN : Will the 

Minister of HOME AFFAIRS he pleased  to state : 
(a) whether Government are aware or the 

formation and functioning of 'Indira 
Brigade' with Malik Mohammed Mn-.hir 
Ahmed   Khan as   Commander-in-Chief; 

(b) if so, the objectives and activities ol the said  
Brigade;  and 

(c) whether it is a fact that they are indulging in 
a c t i v i t i e s  w h i c h  are detrimental to public   
interest, taw  and otder? 

THE   MINISTER   OF   STATE   IN   THE 
MINISTRY OF HOME AFFAIRS (SHRI K. C. 
RANT) : (a) and (b) According to information 
available, the functioning of such an organisation 
has come to notice- in some parts of Vndhra 
Pradesh, Mysore and Uttar Pradesh, The objectives 
of the organisation are claimed to be inculcating of 
discipline among the youth and the spreading of 
ideals of socialism, denin-c ra< 5   and   sec 
nlarism. 

(c) There  is  no such   information. 

Supply  of Concent rate   In   Coca-Cola   Export 
Corporation to Bottlers 

•717.    SHRI   N I R E N    GHOSH : 
SHRI      K.      P.      SUBRAMANIA 

MENON  : 
SHRI  HARSH  DEO  MALAVIYA : 
SHRI      NAGESHWAR      PRASAD 

SHAHI : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY  be pleased   to  Mate' : 

(a) whether Coca-Cola Export Corporation had 
been given permission to manufacture     
concentrate   for     supply   to  foui 
bottlers   in   New   Delhi.   Bombay,   Oahnna and  
Kanpur: 

i'> il i>. the reasons for which supplies ol 
concentrate In the Coca-Cola Export Corporation to 
about 18 bother bottlers in India   are   being   
made:   and 

(c) the quantities of concentrate supplied   by  the  
Corporation  during  the  years 


